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BUI'l'BR STOCK OF CoTToN 

3631. SURI R. BARUA : Will the 
Minister of COMMERCE be pleased to 
state : 

Ca) whether the proposal recently moo-
ted by Government to create a buffer stock 
of cotton has made any headway; and 

(b) if not, the impediments faced in the 
process ? 

1lIE DEPUTY MINISTER IN 
1lIE MINISTRY OF COMMERCE 
(SHRI MOHO. SHAFI QURESlD) : 
(a) and (b). The question of creating a Buffer 
Stock for raw cotton is being examined by 
a Committee set up for this' purpose by 
Government. Its report is awaited. 

AusntALJAN TRADE COMMISSIONER'S 
ADDRESS TO ANDHRA CHAMBER 

OF COMMERCE 

3632. SHRI D. N. PATODIA: Will the 
Minister of COMMERCE be pleased to 
state : 

(a) whether it is a fact that the Australian 
Trade Commissioner, while addressing the 
Andbra Chamber of Commerce in August, 
1967 had stated that there was ample scope 
for Indian businessmen to invest their 
capital in Australia; 

(b) whether he also suggested that it 
would be in the interest of both the coun-
tries if Indian businessmen and industrialists 
visit Australia to make an on-the-spot 
asseesment and explore the possiblities of 
investmmt; 

(c) if so, whether Government propose 
to pursue the matter; and 

(d) if nol, the reasons therefor ? 

1lIE DEPUTY MINISTER IN mE 
MINISTRY OF COMMERCE (SHRI 
MOHO. SHAFI QURESHI) : (a) to Cd). 
We have no official information regarding 
the statement made by the Australian Trade 
Commissioner while addressing the Andhra 
Chamber of Commerce in August, 1967. 
We have, however, seen a press report 
published in September 3, 1967 issue of the 
Financial Express wherein it was men-
tioned that the Trade Commissioner had 
held out possibilities of Indo-Austra1ian 
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joint ventures in AustJ alian industries whiIe 
addressing the Andbra Chamber of C0m-
merce. If any industrialist approaches us 
for the setting up of any joint venture in 
Austra1ia. all assistance will be given to 
him within the framework of our declared 
policy regarding setting up of joint ven-
tures abroad. 
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